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1) Pradhan Mantri Kisan SAMPADA Yojana (PMKSY): Ministry of Food
Processing Industries is implementing the Scheme for Integrated Cold Chain
and Value Addition Infrastructure as one of the component of Pradhan
Mantri Kisan Sampada Yojana (PMKSY) with the objective of reducing post-
harvest losses of horticulture and non-horticulture produce and providing
remunerative price to farmers for their produce. Under the scheme. Ministry
provides financial assistance in the form of grant-in-aid at the rate 35% for
general areas and 50% for North East States. Himalayan States, ITDP areas
and Islands for storage and transport infrastructure and at the rate of 50%
and 75% respectively for value addition and processing infrastructure subject
to a maximum of 10 crore per project for setting up Integrated Cold Chain
projects including Irradiation facility. Standalone cold storages are not

covered under the Scheme.

Further, The Government is promoting scientific storage facilities through the
scheme of " Agricultural Marketing Infrastructure {(AMI)'", which is a sub-scheme under
the Integrated Scheme for Agricultural Marketing (ISAM) in the country including rural
areas. Under the scheme, credit linked back ended capital investment subsidy (@ 25%
for plain areas and 33.33% for NER, hilly area, Women/SC/ST promoters & FPOs etc.
1s available for development of Agricultural Marketing Infrastructure Projects including
storage infrastructure. Assistance under the sub-scheme 1s available to Individual,
Agri-preneurs, Group of farmers/growers. Registered Farmer Produce Organizations

(FPOs), Cooperatives, and state agencies etc.

AMI scheme 1s a demand driven, therefore, State/UT-wise allocation has not been

made under the scheme.
Fake accounts under PM-KISAN scheme

1455, SHRI P WILSON: Will the Minister of AGRICULTURE AND FARMERS
WELFARE be pleased to state:

(a) whether it 1s a fact that more number of fake accounts are benefited under

the PMKISAN scheme across the country, including Tamil Nadu;

(b) if so, the details thereof;
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{c) the details of the action taken by Government in this regard; and

{d) the details of the total number of farmers enrolled under PM- KISAN scheme

m Tamil Nadu, district-wise?

THE MINISTER OF AGRICULTURE AND FARMERS WELFARE
(SHRI NARENDRA SINGH TOMAR): (a) to (¢) No, Sir. However, reports of ineligible
persons being registered under PM-KISAN scheme were received from Government of
Tamil Nadu. Since the entire responsibility of identifving the eligible landholder farmer
families is of the State/UT Governments, the State Government conducted detailed
investigations in the matter. It was found that some unscrupulous elements had misused
the login-id and password credentials of district officials under the scheme for bulk
booking of ineligible persons. Contractual stafl engaged by the Agriculture Department
was also found involved in this illegal activity. The Slate Government immediately
changed district official's password. Block level PM-Kisan accounts and district level
PM-Kisan Login-Id were deactivated. Out of 5.95 lakh beneficiaries accounts verified
till 15th September 2020, 5.38 lakh beneficiaries were found ineligible. The Services of
96 contractual staff were terminated. Departmental Action was initiated against 34
officers being responsible for enrolment of ineligible beneficiaries. Three Block level
officers and 5 Assistant Agricultural Officers, who were found responsible for misuse
of passwords, were suspended. FIR filed in 13 districts. 52 persons including contractual
stafls were arrested. Action has been imitiated to recover the amount of the scheme
transferred to ineligible persons from their Bank accounts through the respective banks
and to refund the amount to Central Government account. So far, an amount of ¥ 61
Crore has been recovered. The State Government has taken action to strengthen the
system by preparing a Standard Operating Procedure in consultation with Central

Government to avoid such incidents in future.

{d) The district-wise details of the number of farmers enrolled under PM-KISAN
Scheme in Tamil Nadu, as on 20th September, 2020, 1s given in Statement.
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Statement

District-wise details of the total number of farmers enrolled under PM-KISAN
Scheme in Tamil Nadu

(As on 20-09-2020)

District Name Number of farmers enrclled under PM-KISAN
(As on 20-09-2020)

1 2

Ariyalur 114311
Chennai 100
Coimbatore 69308
Cuddalore 275425
Dharmapuri 221435
Dindigul 144314
Erode 103234
Kanchipuram 158063
Kanniyakumari 225560
Karur 80652
Krishnagiri 177070
Madurai 148193
Nagapattinam 62631
Namakkal 94852
Perambalur 78818
Pudukkottai 147199
Ramanathapuram 133116
Salem 265031

Sivaganga 117371
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1 2

Thanjavur 136263
The Nilgiris 51344
Theni 50759
Thiruvallur 154037
Thiruvarur 63427
Tiruchirappalli 167543
Tirunelveli 118404
Tiruppur 109418
Tiruvannamalai 332397
Tuticorin 85828
Vellore 246724
Villupuram 518446
Virudhunagar 96759
Totar 4741632

Impact of COVID-19 on agriculture in the country

1456. DR. SASMIT PATRA: Will the Minister of AGRICULTURE AND FARMERS
WELFARE be pleased to state:

{a) the details of the manner in which COVID-19 has impacted the agriculture
of the country; and

(b) the initiatives and programmes undertaken by Government to overcome the

problems faced by farmers due to this pandemic?

THE MINISTER OF AGRICULTURE AND FARMERS WELFARE
{SHRI NARENDRA SINGH TOMAR): (a) During the lockdown situation, the agriculture
sector had functioned smoothly. Farming and allied activities were exempted from the
lockdown. Seed, pesticide, fertilizer etc. dealers / shops and other input related activities

were allowed to open for making inputs available to the farmers. Inter and intra state



